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SHRI RANDHIR SINGH : 1 love you.

SHRI1 M. L. SONDHI : Let there be a
little scriousness. It i this sort of quality
which brings about indiscipline in this
House: itis this light-hcartcdness. He is a
fine fellow to meet in the playground; but
not here where he brings down the temper
of this House. Let him tell the Minister to
be forth right.

SHRI RANDHIR SINGH : 1 am so
sorry.

MR. SPEAKER : Do not take the pri-
vilege of interrupting every Member when
he is spcaking. Pleasc do not do that.

12.49 hrs.
COMMITTEE OF PRIVILEGES
Ninth Report

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : Sir I beg to move :

‘“ That this Housc do agree with the
Ninth Report of the Committce of
Privileges laid on the Tablec of the
House on the 19th November,
1969.”

I do not think it nceds any cxplanation;
the report has been circulated.

MR. SPEAKER : Yes. The question

** That this House do agrce with the
Ninth Repert of the Committee of
Privileges laid on the Table of the
House on the 19th  November,
1969.”

The motion was adopted,

12 50 hrs.
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THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS, AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
IQBAL SINGH) : Preference for the coop-
erative societies is already there in the main
Act.
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MR. SPEAKER : Shri Arumugham. He
will speak after lunch. We now adjourn for
lunch to mect at 2 O'clock,
13 04 brs.

The Lok Sabhka adjouraed for Lunch il
fourteen of the clock,



